mxs-ru OF HOME AFFAIRS (smu
' 'u. MOHSIN) (a) snd ®). Facts aco

" Beogal Bundh

- 2369, SHRT JAGANNATR MISHRA:
" Will'the Minister of HOME AFFAIRS
e pleased to state :

-, () whether West Beagal witnessed a

' Bundh on the 27th August, 1971 ;

:(b)-brhe&hermny'eﬂ'om. were -made to
. 'tm it H

(c) ﬁf s0, ouu:ome thereot ;

_ (d) the approximato loss smtamed dnc
j”%‘d'ﬂ'undh -and

L (o) the steps Govcrnmént ‘contemplato
- ta check a Bundh of the type ?

'THE MINISTER OF STATE INTHE _

[‘j_mmmv OF HOME APFAIRS
. (SHRI'K. C. PANT) : @) to (). A Bengal
" bunidh was observed on Augast 27, 1971
" ‘The bundh ‘was supported by six trade

‘umion . ‘bodies namely ths GITU(CPM).
: UTUG (bolh RSP lnd SUC), A[TUC,
TUCC (FBM) and the HMP Appeals
. made” tothuleadmoﬂhese ‘tride union
vbodiu to desiat from the bandh call in
viewmt the. pnvul!inz smution did not
" set with wweu L

)No assessment: of the monemy
._m#fﬂ»lmsummdon acsouat oT

“"?"v'f'v;en-bhthop-ophtopurm ‘umlr wml

clwad mhr‘l

Amrest’ of malguuon Ctnna at B L
Mmmmhwem
" 2360, SHRI SATPAL KAPUR ;' Wit

the Minister of  HOME AFFMRS bo :
pleased to. state :

(a) the total number of'forei;nen, ’

arrested in the country during the last one
year on charges of theft and other crimes;
and

(b) the specific steps Government
propose to takp agaiast them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (8) According to the infor-
mation available, 366 foreigners were
arrested during the year 1970 for vanous
offences.

(b) Suitable action has been taken
against them uader the appropriate law.

Applications from Industrial Hoaves for
Expansion Programumes

2361, SHRI KRISHNA CHANDRA
HALDER: Wili the Minister'of TNDUS-
TRIAL DEVELOPMENT be pleased io

(a) the toml number of applications
received from the Industrial House during
the last three years for the expanmon of

. their existing capasities 3

(b)tlummu or tbc mmm oon—

wms tnd ‘

(c) me eoux number or}‘npmbuiom




f"'f‘ “ﬁ“w‘bﬁwmﬁndm!ml Boum .
‘Identificd by rhe : ILPIC Report, Scparate
. information’ regarding these Houses. has

" ‘beéen kept only from after the announce-

ment of. the new Licensing - Policy on. B

18-2:70. - 130 applications for expansion of
" capacitics have been . received from these
. Houses from -19-2-70 10 31-10-71.

. (b) Details of applications 'on which
decisions are yet to be taken are not
normally publicised.

(c) One licence and 9 letters of intent
have been issued so far to the Larger
‘Industrial Houses. 22 applications have
been rejected while 5 applications have
been withdrawn, cancelled or otherwise
disposed of. 93 applications are still under
consideration.

Colgate Palwolive (I din) Private Ltd.

2362. SHR} SHASHI BHUSHAN :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

¥
(a) whether Government had received
certain complaints in the past that the
tooth paste tubes were being underfilled
by the Co!gne Palmolive (lndh) Private
Ltd;

(b) whether Government are also aware
that they. do not manufscrure tooth brush
but get manufactured from others. at very
_cheap rate and sell it at a high rate after
putting. ‘their'mut on it; and

(c).if se, 1he rcacuon of Go\tmment‘

ahemo? ('

THB MINESTER OF STATE IN TﬂE
MlN]&TR\" OF  INDUSTRIAL DE’V-

:o"(c). Cnmphinu 1o this
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